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(b) tbe steps takeD to stop this poU.-
tion in tbe metropolitan cities? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI) : <a) Yes, 
Sir. 

(b) The steps taken include tbe 
followiDI : 

(i) Provision of low cost sanitation 
facilities like pour flush latrines 
and community latrines; 

(ii) Augmentation and improvement of 
sewerage facilities in tbe urban 
areas; aDd 

(iii) Campaigns for public awareness. 

Fourth PMY Commission Recommendatioos 
for AU India Services 

744S. SHRI DHARAM PAL SINGH 
MALIK: 
SURI SUBHASH YADAV : 
SHRI PRAKASH CHANDRA: 

Will the PRIME MINISTER be pleased • to state: 

(a) whether Union Government have 
sent tbe proposed pay scales recommended 
by the Fourtb P41Y Commission to the State 
Governments io respect of All India 
Services; and 

(b) whether Union Government have 
lince got the comments of tbe Stato 
Go~rDments regarding the proposed pay 
scales of All Iodia Services, if so, tbe details 
tbereof ., 

THE MINISTER OF STATE IN THB 
MINISTRY OF PE:.RSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTRY OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM} : (a) and (b). Yes. Sir. 
Tbe State Governmen t8 aareed to tbe 
wroductioD of tbe Jllnior AdmiDis~rative 
Grade in the ,bree All India Services. 
SUIBCStiOOi were aho made for reducing the 
disparity between the Indian Police Service 
and the Indian Forest Service and modifica-
tions in tbe proposed pay scalos for the 
tblec All India Scniccs. 

7446. SHRI LAKSHMAN MALLICK: 
Will the Mioister of FINANCE be pleased 
to stato : 

<a> tbe names of tbe institutions which 
gi ve loans to farmers and the details of the 
loaDS received by each institution from tbo 
World Bank duriDllast tbroe years; 

(b) the amount of loans tbese institu-
tioDs have taken from the Indian and other 
foreign sources during last tbree years: 
aod 

Cc) tbe amount of loao given by these 
institutions to farmers duriog the last three 
years and at what rate of interest? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRt 
JANARDHANA POOJARY): (a) and (b). 
Commercia) Banks, Regional Rural Banks 
(RRBs) and Primary Land Devel~pment 
Banks/Cooperative Societies provide 
agricultural credit to farmers. These 
institutions which provide loan directly to 
farmers do Dot receive any loans directly 
from World Bank or other bilateral donor 
countries. 

Cc) The information is being coUected 
aod would be laid on tbe Table of the 
House to the extent possible. 

Dead Sa,ings Bank Account. 

7447. SIIRI KAMAL CHAUDHRY: 
Will tbe Minister of FINANCE be pleased 
to state: 

(a) tbe details of the amount lying in 
dead accounts in tbe country during tbe last 
three years giving yearly figures for each 
circle; 

(b) the average yearly income (rom 
thele accounts to tbe Government and bow 
tbis amount is being utilised or accounted 
for; 

(c) the Dumber of cases of fraudulent 
withdrawal from sucb aCCouDts during last 
three ycars; aDd 

(4) the Bt6PI belna taken to check 
fraudulent withdrawal from dead accoUDtI , 
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THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR.Y) : <a) and (b). 
The amouot of unclaimed deposits aa defined 
in section 26 of the Banking Regulation Act, 
1949, layinl with banks (other thaD Regional 
Rural Banks) as on 31st December, 1983, 
31st Drcember, 1984 and 31st December, 
1985 were Rs. 2305.66 lakhs, 2623.61 lakhs 
and 3157.39 lakhs respectively. The data 
reporting systnn does not yield information 
circle-wise or zonal-wipe of banks. Reserve 
Bank of India has reported that these 
amouots form part of banks' overal1 funds 
and are not invested separate)y. 

(c) and (d). Tbe present data reporting 
.ystem does not yield information in the 
manner asked for. There are certain 
guidelines regarding operations of dormant 
accounts so as to prevent fraudulent with-
drawals. 

Nomination to Parliament of Anglo 
Indian from South 

7448. SHRI NARSING SURYA-
VANSI: Will the Minister of WELFARE 
be pleased to state : 

(a) whether the nominated Anglo Indian 
MLAs from Andhra Pradesh, Kerala, 
Karnataka and Tamil Nadu have urged 
Union Government to extend tbe period of 
nomination (or Anglo-Iodians in Parliament 
and State Assemblies beyond 1990 for a 
further period of 2S years and also to ensure 
tbat nomination to Parliament sbould be 
from Anglo Indians in the South; and 

(b) if so, Government's reaction in this 
reBard? 

THE DEPUTY MINISTER. IN THB 

MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO) : (a) No Sir. 

(b) Does Dot arise. 

Licences to Large Houses to Manoradare 
Tape Recorder 

7449. SHkl RAM BBAGAT PASWAN: 
win the PRIME MINISTER be 
pleased to sta te : 

(a) tbe names of large houses which 
have been given licence to manufacture tape 
recorder; 

(b) whether the licences have also ~n 
issued to the medium and small scale units; 
and 

(c) if so, tbe details thereof State-
wise? 

THE \4INISTER OF STATE IN THE 
MINISTRY OF SCIFNCE AND TECHNO. 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAY ANAN) : (a) The names of the 
units in the organised sector which have 
been given licences of manufacture Tape 
Recorders and its components are given in 
the statement given below. 

(b) and (c). Approvals for manufacture 
of Tape Recorders in the smaU scale sector 
upto an anDual capacity of 25,000 nos. per 
annum are given by tbe State level Techni-
cal Committee/Director of Industries. The 
total number of aoproved uoits in small 
scale sector is expected to be very large. 
Specific information for a particular State, 
can. however, be coJlected and provided, if 
so desired. 

Statement 
Names 01 Units in the Orgwsetl.ector wileh "ave bee" given Licf!nce, to rnanu/aclllre 

Tope Recorder. and Combinations Iher~of 
-- ----------------------------------------------------

SI.No. Party 

------ -- ---
1 2 

1. Dcllmia E.lectronics Cor po .• 
8allabh8arb 

Item 

3 

Tape Recorders 

Letter of Intent 
(L I) / Industrial 

Licence (IL)/OGTD 
Registration 

4 
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